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around the Delhi University including police stations Model Town, Mukherjee
Nagar, Civil Lines, Roop Nagar, Timar Pur etc.

. The beat constables in such arcas have been sensitized to establish close
interaction with the Community leaders of the residents belonging to the North-
Eastern States so that he is aware of the problems, if any, being faced by them
and can take appropriate action himself or inform the Division Officer/SHO for
necessary action.

. The SHOs are holding regular quarterly meeting with the community leaders.

. The Area Security Committee which has been formed in the North District are
meeting regularly and interacting with various stake-holders including the
students.

. Besides university area, there are other pockets such as Munirka, Kotla, Satya
Niketan, Dhaula Kuan etc. having a substantial residents belonging to the
North-East States. Here again, the SHOs are taking regular meetings with the
leaders of the Community at least once in two months. To sensitize the areas,
patrolling by the beat constables are also done.

. Active media engagement especially with vernacular press of Delhi and North
Eastern News Papers/audio visual media (Regional Channels) to dissuade the
poor perception and galvanize Delhi Police strategy in winning the confidence
of people of North East States.

. Joint CP/Training has been asked to organize a gender sensitization training
programme for all ranks during basic courses, promotional courses and
in-service training,

Unauthorised parking in South Extension, New Delhi

2710. SHRI SALIM ANSARI : Will the Minister of HOME AFFAIRS be pleased to
state:

(@ whether Government has received any complaints of unauthorised parking by
some corporate business houses at the entry point of K-Block, South Extension Part-I,
New Delhi;

(b) if so, the action Delhi Police has taken to clear the roads at the entry point of
South Extension Part-1 immediately;

(¢) whether Delhi Police will deploy police personnel at these points and warn
those who are found to be obstructing the right of way to the colony; and

(d) if not, the reasons therefor?
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THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS,
(SHRIMULLAPPALLY RAMACHANDRAN) : (a) Delhi Police has informed thata complaint
regarding unauthorized parking was received from the residents of K-Block, South Extension,
Part-1, New Delhi through Shri Jaiprakash Narayan Singh, Hon’ble Member of Parliament
(Rajya Sabha).

(b) Prosecution action against improper/obstructive parking at the entry point of
South Extension Part-I is regularly carried out by the field functionaries of Delhi Police.
During the last two months, 456 vehicles have been prosecuted for improper/obstructive
parking and 234 vehicles have been towed away by the crane and prosecuted subsequently
by the Traffic Police.

(c) and (d) Local police has been deployed at NDSE-I and action is undertaken against
improper/obstructively parked vehicles in the area by the Traffic Police.

Neighbourhood Watch Scheme of Delhi Police

2711. SHRI SHADILAL BATRA : Will the Minister of HOME AFFAIRS be pleased to
state:

(@) whether the Delhi Police has recently launched Neighbourhood Watch Scheme
inthe NCT of Delhi;

(b) if so, the details thereof; and
(c) thetime by when such scheme is likely to be implemented in the NCT of Delhi?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRIMULLAPPALLY RAMACHANDRAN) : (a) to (c) Neighbourhood Watch Scheme
has been given a priority by Delhi Police as part of community policing. Its objective is to
enlist co- operation of the resident of an area to improve area security for prevention crime.
This scheme envisages close co-ordination and contact of Beat and Division staff with the
residents of the selected arca. Under this scheme the residents are encouraged to take
measure to improve security by employing chowkidars, verification of servants, installing
gates etc. A total number of 731 areas are covered under this scheme in various police
stations of Delhi. The scheme has already been implemented in NCT of Delhi.

Security for ports in Gujarat

2712. SHRIMANSUKH L. MANDAVIYA : Will the Minister of HOME AFFAIRS be
pleased to state:

(@) whether ports in Gujarat require security set up;

(b) if so, the steps taken by Government for security of these ports; and



